CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT

FROM 12-10-2020 TO 16-10-2020

APPEAL NO.

FINAL ORDER NO.

DATE OF ORDER

DATE ON WHICH

RECEIVED FROM THE
PS TO HON'BLE
PRESIDENT /VICE
PRESIDENT/MEMBERS

ORDER SENT FOR

DISPATCH

1

S5T/54141/2015

50850/2020

6/10/2020

14/10/2020

MISC.ORDERS

C/52221/2019

50289/2020

5/10/2020

14/10/2020

C/52563,52529,52581,52523,52
509,52512,52518,52572,52570,

52573,52655,52624,52567,5252
7,52513,52514,52564,52506,52

625,52517,52560,52594,52658,

52565,52580,52629,52562,5256
9,52626,52561,52661,52628,52

620,52579,52576,52502,52501,

52559,52525,52526,52515,5257
8,52516,52524,52574,52668,52

491,52657,52659,52520,52496,

52510,52557,52571,52575,5262
1,52669,52505,52495,52630,52

499,52656,52664,52665,52498,

52623,52558,52528,52566,5256
8,52662,52493,52582,52660,52

556,52519,52663,52504,52500,

52522,52492,52511,52507,5262
7,52508,52622,52666,52577,52

521,52497,52667,52503/2019

50197-50288/2020

6/10/2020

14/10/2020

uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same day for the parties and public at large.
Thus all the interested parties and other information seekers under R.T.I Act may download these orders from CESTAT website.
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